BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)
'AHMEDABAD BENCH

- AHMEDABAD

' C.'.'P. (I;B) No.34/7/NCLT/AHM/2018

© Coram: Hon'ble Mr. HARIHAR PRAKASH CHATURVEDI, MEMBER JUDICIAL
~ Hon'ble Ms. MANORAMA KUMARL, MEMBER JUDICIAL

_ ATTENDANCE CUM- ORDER SHEET ‘OF THE HEARING OF AHMEDABAD
” BENCH OF THE NATIONAL COMPANY LAW TRIBUNAI. ON 06.04. c018 '

| Name of the Company: ALPSChemicals Put Ltd o
- Ratnesh Metal Industries Pvt Ltd.

Section of the Companies Act:  Section 7 of
O T Code

S.NO. NAME (CAPITAL LETTERS ___ DESIGNATION __ REPRESENTATION SIGNATURE

Les AL e dow 2 feen (R
 Saicralts gmin Ay el ap

' '-ORDER o

" PCS Mr. AShlSh Dosh1 1S present for the FlnanC1al Credltor/ Petltloner Learned
Advocate Mr. Saurabh Amm 1S present for the Respondent ' -

‘Ona -request from both sides -the matter is ad_] oumed. -

. List the matter on 07.0.5.2018

- MANORAMA KUMARI  HARIHAR PRAKASH CHA FRVEDI
- MEMBER JUDICIAL - MEMBERJUDICIAL

‘Dated this the 06th day of April, 2018.




